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(Qzesent: Hon'ble MmD. CeVerma, Vice-
Chaiman.
Hon'ble MrvK.Vs prahiadan, Admini strative
Member.

Heard applicant in person and
Mr.A.K.Choudhury, Addl,CeG.3.Ce for
the. Respon&entm
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oln this 0«A, the applicant has :
prayed for direction to the Regpondents
to transfer him to his home and Native
Station at Kolkata &onal office«;

The facts 1n @%}s that the
applicant was posted to Notheast in

Decembler_ 2000 and he completed two
yearsL

ST TG BT T TN

Lt LA LeTp et LI Lt

+ Thereafter he sent repra=-
sentation on 8.7.2002 (Annexure 4) .
7‘through Proper channel for transfer to
\Kolkata Zonal office. The samehas not
vbeem decided Wy the appropriate autho=
irity and.has not given any reply there
ito. Subsequent representationsim

K(Annexurws 26,7 & 8) have;not @i&évw
& repl?" t£ill dates '

)
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The submission of the applican
is that he has served in Northeast
for about four years and he is due to=
i his superannuation in the month of
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OsAs 191 of 2004

22.8.04,

- and asked for 3 choice rtations. Thenon
“reply to the representation car.lnotibe

RS D DAV

Vo o A

December 2006, He shomd be\gj.ven #oplace
of posting é:hoice s but: the Respondents
have né@j{ reply to the representatlon.
Mr.A.KeChoudhury, learned Adql,
CiGeSeCs su.bmits that the applicant :was
required to be giveyz three station of. cho
[Eigt he h.as given the name of only one. _
The applicant in his representation spught |
tranf'fer tom}\olkata Zonal office andz@é»e r
"t requira:{k&r; sﬁitions, the Respondents |
should have reply to the Representations

explain“dby the Respondenig.

v In view of the above we decide
the OgA.db the Admission stage. “with -
direction to the Respondents to consqge
the applicant's representation with a
sympathetic view and Pass appropriate order
and comsider his case , The order passed
be communicated to the applicant within a
period of two months fram the date of
receipt of this order.

Accordingly, the 0.A, is disposed
of. NO costsy

Member . Vice~Chairman

L4
*
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Central Administrative Tribuot

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
' GUWAHATI BENCH

. A. No. A%

7 ¢ AUG2004 0 hri S. K. Guin

R R A U EAL "\Q/
. mGuwahmi gench o Vs.

syneesis 7 NDEX

Particulars

Application
Verification

Copy of Estt. Order No. 67/99 dated

24.12.1999 issued by the Deputy.

Director(Admn.), New Delhi for

transfer to Guwahati - Sub-Zonal -

Office, Guwahati.

Copy of Relieve Order along with |

enclosure vide Estt. Order No."

6/2000 dated 25.01.2000 issued by
the Deputy Director, Mumbai Zonal

o
Office, Mumbai. @xd daintag Qope¥}

SO L

Copy of the Govt. of India’'s
Notification No. 20014/3/83-1V dated
14.12.1983

The Union of India & Ors.

A% +
, 3
§ ¥
of 2004 (/]
Ve N -
....Aglg!icant' ,gcé'
..........Respondents (
Annexure Page
' 1-5
6
1 7
2 8-9
24 BA
3 10
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Copy of the representation

with relevant forwarding

along

Iefters

dated 08.07.2002 by the Applicant

to the Respondents No. 5.

'Copy of the representation

08.04.2003 by the Applicant
Respondents No. 5.

Copy of the representation
05.08.2003 by the Applicant
Respondents No. 5.

Copy of the representation
07.05.2004 by the Applicant
Respondents No. 5.

Copy of the representation

21.07.2004 by the Applicant
Respondents No. 5.

dated
to the

dated
to the

dated
to the

dated
to the

i Koo G

4 -1

5 Y

6 1S

7 1%

8 \F
Filed by |

( Saroj Kumar Guin )

Enforcement Officer



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

0. A NO. OF 2004 j

IN THE MATTER OF

An Application under Section 19 of
the Administrative Tribunals Act,
1985.

- AND -
IN THE MATTER OF

SHRI S. K. GUIN,
Enforcement Officer,

Directorate of Enforcement (FEMA),
Govt. of India,

Rajgarh Road, Bye Lane No. 4,
Guwahati — 781 003, Assam

...... APPLICANT

1. THE UNION OF INDIA
Represented by its Secretary to the
Govt. .of India, Ministry of Finance,
New Delhi.

2.  THE DIRECTOR,
Directorate of Enforcement (FEMA),.
Govt. of India, Loknayak Bhawan,
6'" Floor, Khan Market,
New Delhi — 110 003




\"‘, ‘2 | l 2 @ Y

Y 3. THE DEPUTY DIRECTOR,
: Directorate of Enforcement (FEMA),
- Govt. of India, CGO Complex,
DF Block, 3" MSO Building,
6'" Floor (Wing-C& D), Salt Lake,
Kolkata — 700 064

4. THE ASSISTANT DIRECTOR,
Directorate of Enforcement (FEMA),
Govt. of India,
Rajgarh Road, Bye Lane No. 4,
Guwahati — 781 003, Assam
...... RESPONDENTS

The humble Application of the

Applicant as above named -

iM_VOST RESPEPCTFULLY SHEWETH :

1. That the Applicant is a citizen of India and a permanent resident of
‘India, as such he is entitled to all the rights, protection and privileges as
';gdaranteed under the Constitution of India and other laws framed

thereunder.

2. That ‘the Applicant beg to states that he has joined in the
Diz'gectorate of Enforcement (FEMA) earlier (FERA), Madras Zonal Office,
i:Madras in the year of 1974 as an Assistant Enforcement Officer.
‘Thereafter, he was transferred to the Guwahati Sub-Zonal Office in the

year of 1975 in the same post and worked upto 1976. Then in the year



~

-

1 |
51976 he was transferred to Kolkata Zonal Office in the same post and
|

wdrked upto 1981. In 1982 he was promoted in the rank of Enforcement

-! Officer and posted there and work upto 1985 in-the same post. In 1986 he

|
Ii

iwas transferred to Jallandhar Sub-Zonal Office (now Zonal Office) and

tselrved there upto 1987. Thereafter he was transferred to Calcutta Zonal

1
rOffrce in the end of year of 1987 and served there upto 1995 in the same

tl

‘ t
‘lthe year of 1996 and posted there upto 1999 in the same post. After that

1he1was transferred to Guwahati Sub-Zonal Office, Guwahati in the year
t

‘1999 vide H. O. F. No A-14/3/99 (Pt.ll) dated 24.12.1999 (Estt. Order

«Nor 67/99) and subsequent Relieve vide Estt.. Order No. 6/2000 dated
P :

25w101 2000 (F. No. A-14/1/96/1565) issued by the Deputy Director,

|
frorn February, 2000 to till date in the rank of Enforcement Officer.

A .copy of the aforesaid Estt. Order No. 67/99

and Relieve vide Estt. Order No 6/2000 dated
omd Aoinar @ Reperd di. v,

| ! | : . 25.01.2000r\are enclosed hereW|th and marked as
Eo ANNEXURE : 1&2, 2&-

|
1
f
ri
|

3 . That the Applicant beg to state that he completed more than 4%

(}fodr and half) years in the Guwahati Su.b-ZonaI Office which is under the

i )

'turisdiction of North East Region. He further submits that the posting in
4

t

;
Nonth East Region is a tenure post which. is mentioned in the Govt. of
I‘ndla S Notrflcat|on for North Eastern Region vide No. 20014/3/83-E.IV of
Mm of Flnance Deptt Of Expendlture New Delhi dated 14.12. 1983 is

' z
two years of serwces for the officers who has completed 10 years of

|

tMu“mbai Zonal Office, Mumbai and served in Guwahati Sub-Zonal Office‘

1post Thereafter he was transferred to Mumbai Zonal Office, Mumbai in -



service. The Applicant has completed more than 30 years of services in

H
the Dlrectorate of Enforcement.

| A copy of the aforesaid Notification No.
| 20014/3/83-E.IV dated 14.12.1983 is enclosed
herewith and marked as ANNEXURE : 3

|
4. 3 That the Applicant beg to states that he submitted Representations

|

to [the D|rector of Enforcement (Respondent No. 2) on 08.07.2002
!

forwarded by Guwahati Sub-Zonal Office on 08. 07.2002 vide F. No. A-
]

114’11/Gau/2000/234 to Kolkata Zonal Office and subsequently Calcutta

Zoffwa[ Office forwarded to the Director of Enforcement, New Delhi on
15107 2002 vide CZO letter No. A- 40/3/Cal/2000 and intimated to this

oﬂlce vide Endt No. A-40/3/Cal/2000/4431 dated 16.07.2002. " The

‘ |
i

Apnphcant further submitted representations on 08. 04.2003, 05.08.2003,

li
1
07%.05.2004 and 21. 07. 2004 for transfer him from Guwahati Sub-Zonal

\
Oﬁnce to Kolkata Zonal Office. But the Applicant has not received any

\‘
f
r-e_sponse to that effect from the Directorate of Enforcement till now.

l

Copies of the aforesaid Representations dated

08.07.2002 along with relevant forwarding
letters, 08.04.2003, 05.08.2003, 07.65.2004 and
21.07.2004 are enclosed herewith and marked as
ANNEXURE :4,5,6,7&8

That the Applicant submits that his superannuatlon is due in the

o

onth of December 2006 And since he is in the verge of the retlrement

43

huch is left only 2 years prayed for his posting at his native and home

g
etatlons at Kolkata for final settlement of his old age life.
|

5‘19.@«.
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6. That this Ap'p|icétion is bonafide and in the interest of justice.

In the premises aforesaid, your Applicant
most respectful‘ly prays to your Lordships
may graciously pleasedA to ar,d,mit, fthis‘
Application and issue Ruie upon thew
Respondents and direct the Respondent
No. 2 (Director of 'En%orcement) for issue
transfer order and posting immediately in
hns ”rvwor‘h,e and nat.ive station at Kolkata
.7;onal_~ Office, | of Directorate Vof
Enforcement (FEMA) and / or pass any
other order or orders as deemed fit z’;nd

proper.

And for this act of kindness, the Applicant, as induty bound, s hall

ever pray.
.....Verification




\-' Verification

|, Shri-Saroj Kumar Guin, son of Late Gobinda Chandra Guin, aged

: a{bout 58 years, Enforcement Officer, posted in the office of Directorate of
.Ev}nforcement (FEMA), Govt. of India, Rajgarh Road, Bye Lane No. 4,
Guwahati — 781 003 in the district of Kamrup, Assam do hereby verify the
s{atements made in paragraphs 1 to 5 are true to my knowledge and rest

are my humble submissions before the Hon'ble Tribunal.

And | sign this Verification on this the 26" day of August, 2004 at

Guwahati.

( Saroj Kumar Guin )

Ble . 26. 3. 0k
GoRanATI
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_ qix[Telegram "DIRENFERA "

T S ' : 4619162

’ '“&.‘:':‘:";’L 03174180 FERA,N g . T3 HEEHTT ;-(um ;jo TG'. No. : 4611989

G [Fax : 46,1847 Government of India gy 4692065
9 |

. - -
PERE ﬁama% gl
ENFORCEMENT DIRECTORATE .
fadal qzr fafagma afafaan ¢ > %
FOREIGN EXCHANGE REGULATION AGT..
331 a9, M5 A79F 74, @11 N, 9§ fasst-g 10 0e3 < © ,
Sth Floor, Lok Nayak Bhawan, Khan Market, NeW DSINE110003 """

Ref.No ......A=14/ 3/ 99(Pt X) Date..24412,99

1hesRecitay,

trededaveintesiia,.

ESTABLISHYENT ORDER NO, 67/99

The following Enforcement Of ficers of this Directoraie
are hereby transferred with immediate effect and until further

orders:.-

S.No. Name of the officer From : To
L, Shri S.K, Guin Mumbai Gauhati
2, Shri ALK, Mathur - Varanasi Agra

| (Of fice to be
' _ shifted to Lucknow)

As the 3bove transfers have been made en the request of
-the concerned officials, they shall not be entitled for any TA/DA,

NN
. (K.N. SINHA)
DEPUTY DIRECTOR{ADMN )

Copy to: !

1, The Deputy Director, Znforcement Directorate, Mumbai/lCalcutta,

2. The Assistant Director, Enforcemant Directorate,‘GﬁGhati/
Varanasi/Aqgra, . \

3. The Pay & Accounts Of ficer, Pay & Accounts Office, Ministgy
of Finance, Deptt. of Reven:e, New Delhi,

4, Individudl concerned,

5, Person31 file/service book of the individual concerned,

, 6. Assistant dealinm with seniority/viailance/returns,
%g%éé;f7. ' Est#blishment order reqister,



i , . ‘
ENFORCEMENT ‘1)11{15(:13(@%:5?1: )
Foreign Exchange Regulation Act e
Covernment of Indig, o P
L Ministry of Finands, Depit. of Reviug q"’f/ P
53724, Mittal Chambers, 2nd floor, Naniman Point, gmbai - 400 021
 Phone : 2028496, 207070 Fax No. 228930 Graun: ENFERA
& 24 Date: 25-01-2000

i o A-LA/MI6 |

¥STABLISMENT ORDIR ( [ 2000
67/99 dtd ?A-12-99 , isschf\mdcr .
Officer is relieved of his duties in
for further duties to the Assistant

~ Inpursuance of HO's Establishment Order No.

File 1\',10.1&414/3/99 (Pt-10) Shri S 1 Guin, Enforcement

the afler-noon of 25.01-2000. He is directed to report
\ent Directorats , Galiati.

e abed

from 20-07-96 to 31-12-96

granted 163 days Eamed feave
sariction order 18

Shri Guin , has been
97 to 31-3-97 (copy " of the

and 90 days Half Pay Leave from 1-1
| R // .,
v ot \ N
O

“enclosed).
" . (UK PANDEY)
PEPUTY DlRl’f}(f[OR

pask , Calcutta - 700 061.
e , Calculta.

avhati. \_/

Department of

Copylo: 1) Shri & 1. Guin , 21 Kalipur , Sakuntala
2) The Deputy Director, Enforcement Direclorat
-3) The Asgistant Director, Eaforcement Directorate , G

 4)The Pay and Accounts Officer, Mintsbry of Finance ,
Revenue , Church Read Fatments , New Delhi.,
5) Personal file / Service Beok of individual concemedi

6) Pay Bill Section.
) Establishmenl Order File.
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' Authority.
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No. A=11/189/5/96 7th August,1997
(L-smictIon orumr 4/

hiad Tty

Shri S.KoGuing Eni‘ox‘cemént Officer--_"
haa been sanctioned. Earned leave fop 165 days
from 20721996 o 31-12-1998 and Hal? Pay Legye Yo1 go days
from 1=1=1997 ¢o 31@3'—1997'by the Competent

b KeAs KURUVIZLA ) o
CUIER ENFORCEf‘ﬁiNT OFF,ICER(ADMN) -

Copy tos - olC-

1) Pay B111 Section,

2) To '
Shri ScKoGui.ng . N
Enforcement Officer (on leave),
N0021;-Ka DUf,

OES b O S W oy

-~

317




Enforcement Dircctorate.

{Foieizn Exchenge Repulation Act) : q#
Government of 1ndie s,
Bye {.ane No. 4 \{ '

Rajgarh Read,
Guweaheti --3.

No.A=11/1/Gau/2000/ 5% +p S8 Dated:14.2,2000

JOINING REPORT

in puxrsuance of H: .O. Establishﬁent Order No.
67/99 dated 24.12.99 issued Under File No.A-14/3/99

- (Pt.I11) issued by Depuly Director(Admn), Enforcement

Directorate, Headquartexs, New Delhi, 1

hereby report for™
duty i.e. 14.02.2000 (AN .

(S. K. GUIN) V-
ENFORCEMENT OFFICER

GUWAHATI N
e ™ _

1. The Director of Enforceme

Copy to. i-

at, Govt.of India, New Delhi.

2. The Deputy Director(Admn),-Ehforcemant Directorate,

Headquarters Office, New Delhl.

3. The Deputy Director, Enforcement Directoxate,Zonal
 Offices, Calcutta/ Mumbal.

4, The Assistant Didetori.  , Enforcement Directorate,
Rajgarh Road, 4th Bye Lane, Guwahati-3.

S. The Pay & Accounts Officer, Pay & Accounts Office,

6. Persénal File/Service Book.

Te Concerned File



’ . Annexarg~l
Foo. 20014/2/C3/ 1.3V T
Govemnoic of Indie

Miniostry of Tinance

Depart&ent of b.rymdimre

- Rey Delhi, the 14th Leo 83
QIFICE QP LR o
, ' 2abs Allowances sud {acilities for olvilien cn:ployceo of

the Centnl: Covomnmend nevving in the States and

Unton Terdiovies of North Metem Teglon=improvenenis
thereofs

The nced for attyeeting end reminins.'tha sorvicee
of competent ofidcera for service in the Horth Ihate
i Region compricin;: the Staten of Aenen, K Hee;h L.ya, Fanipure
! | 'Haguland and Mizorem hap bean engogiing the attmtion of the
‘f | -quemmgnt for cone time. The coremmcnt b,ad apjyointed a
! | : | Committee under the Chail mano‘:zip of Zecreterys Department
| of I’en;mmcl and Ac_’.mlniat‘mtiw ﬁe:fo_ﬁa. t_ov: raview the

Gﬂaﬁ.ng allovances & Admj.niatmnvé‘ "eefomé. to review the

ex&ating allowencep and facilities adnlesibla to the various .

ontegoriea of Civilien COntml Gove\mmmt czployecs aarving

in thig region and to uuc,;,aut mitadlo 1mpzovmmte. The

mommdaume of the Comnittee have bem mt&s onrefully

considered. by the Gowmmn's and the Yroaidcnt i3 now

“

pleaped to deslide a6 follows 3=~

1-) " Tequye of pogtiag/deputztiont

'Lhern uill be & iixed tenure of pocum; of 3 years at
-} timc for officerp with cervioe of 1 yaarm 0of lees wnd
oi‘ 2 yno.rs at & time for officors with zoye than 1) yeam

0f peyvice, Terlcdn of 1eave, troining, eto+y in cyoess Of
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£ 15 dayam per year vill be excluded inecounting the tenuvy

pexriod of 2/3 yeurse O0fficere, on complotion of the f1xed

< tenurc of aovvioe montionced above, muy be ooneiderad for

poﬂing o s nm&ion 01 thelr choloe: au mr as Foenible.

.

The perigad of dcput. tlon of the Centml Oovommfmt
employees to the Stateg/Unien Territovicg of the Forth =~

Bigtem TReglon, 1411 generally be for % years vhieh oun be

extmﬁcd in emeptional oneca in exi{"_ncﬂra of public "ewice

8o well ag vhen the mployee eencemed ip Precpared to atay

longer. Me sdripaible deputstion el lowvance will aleo oontinue

to B8 pald during the s

eried of deputation gpo 2xtmded s
i4)

w.ightiw,;u for Centml deputation/training abroad -

and Speclaal sention in confidential Recordpe
| IXXXN22X¥ixay

411)  Speetsl (mq)molgma :

Cntrel Governacnt eivinm wnployeea who Rave all

.Iﬂdia Tranafer Liadility i1 de gronted o ‘?peciul (Muty)

Allownce 8% the vate of 7S reveant of banie my mbjwt to

" a oellin; of Pg.40)/- per month on poz-ting to any' station

. dn the North Pistemn Pegion. 8uch of thone mployeea vho ave

- exempt,ed fm m;gmms of Income mx will, houcwr, not be

., eligible for tnis s Speolal(lity ) llcwnnoe. Zpeotal (Duty)
o " Allowanoe w11 be fn addition to any opecisl ray and pre-

“ Deputation(iuty ) Alloe

wnee alyready 'beinf drawn oub cot to
© the oondition that 1;1;

e t0ts) of mich 3pesial (Iaty Allowanoe

Flup Speoisl my/depumtion(mty) jllowenoe pixm vA1l not

P exdcrd PgedUV/~ F.Me Spectol Allowance line Speciai Coupon =~

satory (Nomote lfOCallt)’) Allowmoe, Conntmction Allomme

and Projes g Aiiawnga will ne dmm seprmately.

X3R o |
TEXXX KN % Sd/~ CeCe IMU\LL

¥ o the. Oovamnmt ef
indige :

Boldiaogny Jeint Seo retay
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[ To \

The Director,
Enforcement Directorate (FEMA),
Government of India,

Loknayak Bhawan, 6" Floof,
Khan ‘Market,

New Delhi — 110 003

(THROUGH PROPER CHANNEL) .
Sir, .

Al the outset, | solicit apology for my intrusion into your valuable time !
in inviting your kind attention to my humble prayer for favour of your'
sympathelic consideration for my posting to Kolkata Zonal Office. - : e

| had joined in the Gurwahati Otfice of Enforcement Directorate on
14,02.2000; on. transfer frem Mumbai Zonal Office in pursuance of: the s
Fatsblishment Order No. 67799, communicated through H. O. Letter No. A-"
14/3/99(Pt.\1) dated 24.12.92. - e

| like to submit to your ododself that my wife had been suffering frdm |

{ chronic gastric and eye ailments before my coming to Guwahati. | could
| not bring her in Guwahali because she as il and weak also my two '
{ children who are attending their final examination in the suburbe of
\ Calcutta. Further my wife's ailments have deteriorated day by day. and
§ \‘ none of the elderly male member is there {0 look after hef. '
b Apart from this it might be impertinence on my part if | draw your
H kind attention to the existing rule that provide for re-transfer of a Govi.
3 \ servant who renders two year sorvice at Notth-Eastem States to a place of
? 1 his choice. Incidentally, | may point out here thal | have completed my two
Y\ - years service at this Guwahati Office in the Month of February, 2002. -
\‘ - In consideration of the above facts, 1 shall be grateful if you kindly
‘. .

‘g look into my case with sympathy and dispassionately for my transfer to
1 Kolkata Zonal Office. and may kindty be accommodated in the post of Shr
k N. R, Roy, CEO at present which is fying vacant. . .

" Yours faithfully,

(S. K. GUIN)
- , Enforcement Officer
. 08.07.2002 Giwahall
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By SPEED POST.

| A \A’/uaé'«rﬁiwaﬁ - o

VI NYORCEMEN'l DIRECTORA%% ‘ \'\'
ey :gfé’ ‘ et ot Tl oo erd W BT
meAmRnN %NIE.EC‘\QJQITA (Foreign Exchange Managenég et 900 008 ‘
TELEX ' 021:6608 I W!Mjmsﬁry of Fmar\&e@ O\\>\ - Zonal Office
y ﬁwmmMiiﬁﬁﬁgu,ng‘ qwfwwmemmm@mmnma?ﬂ ; aymm%
CUUFAX .t 033-244-0088 ”ﬁ”if , T Gggf: P
.. . o riﬂ ) - v 4"
Ref.‘No....,........ﬁ. ‘.‘.’:9/3/061/2000/ e ,_
. Te
j T The Dﬂrector.

‘Enfarcement Directorate,
Govt. of India,
Ney Delbi.

' Sir;
I v - Sub: Fbrﬂardlﬁé-ﬁf teprasentatlon datod
‘ 08.07.2002 of Shri $.R. Guin,

Enforcement . officer, - Guowahatl
regarding his transfer e,Kolkata.

o Kindly find enclcsed a raptesentation
dated 08.07.02 submltted by Shrd . Guin,
Enforceméent officer,  Guwahatd, vhichs is
self-explanatory, for yanf kind cons!deratloq.
Enclo: as above. Yours faithf&lly:
 K.H. INEA )
DEPU?Y DIRECTOR

S : ‘/Zét No A- 40/3/631/2000/‘{]43 Date [619‘103—
' : Copy forwarded to. the Asstt. Director,

‘Enforcement Directorate, Govt. of India, Guwahati
t. .heg letter No. A- 11/1/63u/2000/234 dated

08.07.2002 for information.

W

 DEPUTY DIRECTOR
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The Director, '
Directorate of Enforcement (FEMA),
Govt. of India, :
- Lok Mayak Bhawan, g® Floor.
- Khan Market,

News Dethi - 110 0p3.

== 110 003

{ ;T_m_gmmﬂgp_gg;gﬂmu )
- Sub: Reauest for transfor o Kolkata Zonai Office

Most humbly I would like to dravs your kind aftentio

_ ! n to my humble prayer for transter me
fiom Guwahati Sub-Zonal Office to Kolka

ta Zonal Office on the following grounds :

L. As per transfer Orger MNo. 67/99, Hars. Letier No. A-1473/99(PL11) dated 24.12 99 |
have jained in the Guwahati Sub-Zona Office in the month of February, 2000, tili
then I have completing around 4 years of services ' '

2 Further | would like to drav, your sympathetic consideration in the point that my wife
is fiving alone in our native in Kolkata, She is having eyesight problem end ctionic
gastric disease in her fifties. In my absence she fel alone, helpless and uncared.

(%)

Further my superannuation is in'vthe end
are left. So my posting t

nalive at Kolkata Zonal Office pf Direclorate

1, Further | would fike to dravs your king attention 10 the Gowt, of India's posting Rules
for Marth — Eastern Region vide Mo 20014/3/83-E.1V of Min. of Fin. Dept. of Expdt.,
New Delhi dated 14.12.83. is two years of services for the officers who has

completed 15 years of setvice. And in My case | have completed more than 30
years of services In this Direclorate.

(85

Further { would like to mention that one post of CEQ s lying vacant in Kolkata Zonal
Office where my candidatire for posting may please be considered since | em alsg
drawing the salary of the post CEQ vide Hars. ACP file No. A-36/1/2000 and oM.
No. 35034/ VOT/ESIL(D) dated 09.08.99 .

i therefore,_pray humbly belore your he oy ndh

Y consider mv . uve submissions
Sympathetically and post me to Kolkatg Zonal ¢

Lyour earliest.

S ' Yooi: tailhfully,
| ' v "y L ’“’é K. GUIN )
Dated G |

Enforcement Officer
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T o S,

- Lok Nayak Bhawan, 6" Floor.

——arabe, et g

The Director,

Directorate of Enforcenient (F EM/-\)..‘
Gowvt. of India, '

Khan Market,

- New Delhi ~ 110 003,

( Through Proper Channel )

Sub: nggg;:t for transfor to Kolkata Zonal Office

Most humbly | would like to dravs your kind attention to my humble prayer for transfer me

from anah}ati Sub-Zonal Office to Kotkata Zonal Office on the following grounds :

1.

(O]

As per transfer Order No, 67799, Hars. Letier No. A-14/3/99(P1.11) dated 24.12.99 |
have joined in the Guwahati Sub-Zonal Office in the month of February, 2000, il

then | have completing around 4 years of services in Guwahati Sub-Zonal Office. -

- Futther | would like to dravs your sympathetic consideration in the point that my wife
is living alone in our native in Kolkata. She is having eyesight problem and chronic
gaslric disease in her fiflies in my absence she fell alone, helpless and uncared.

| Further my superannuation is in the end of December, 2006. Only 3 years service
are left. So my posting belore my superannuation may kindly be considered st my
hative at Kolkata Zonat Office of Directorate of Enforcement.

Further | would like 1o draw your kind attention to the Gowt. of India's posling Rules
for North - Eastern Region vide No. 20014/3/83-E.1V of Min. of Fin. Dept. of Expdt.,
New Delhi dated 14.12.83. is two yeais of services for the officers who has
completed 15 years of service. And in my case | have completed more than 20
years of services in this Directorate. S

Further | would like to mention that one post of CEO is lying vacant in Kolkata Zonal
Cffice where my candidalure for posting may please be considered since | em alsoc

drawing the Salary of the post CEQ vide Hqrs. ACP file No. A-36/1/2000 and O.M.
No. 35034/1/97/E51.(D) dated 09.08.99, '

t therefore, pray humbly befcre your honour kindly consider my above submisstons

syinpaihetically and post me to Kolkata Zonal Office at your earliest,

You.rs faithfully,

8.K GUIN)

Guwahati, 5™ Auguét. 2003 Enforcement Officey
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Yours faithfully,

0.
} o .
| | K GUIN))
Dated : 7" May, 2004 , - Enforcement Officer
‘ - Guwahati '

\)"‘P/'?
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' k"l\"\ ' \ Yo
y | W
e
To ;
: The Dlrector, : {
Directorate of Enforcemenit (FEMA), :
Govt. of India, , j
Lok Nayak Bhawan, 6" Floor,
Khan Market, , |
New Dethi~ 110 pgg, f
{ Through Pro rChannel) - _ ¥
Sub: Request for transfer to Kolkata Zonal Office 1
Sir, i
| ]
Most humbly { would ke to draw your kind ettention to my humble prayer g
for transfer me from Guwahati Sub-Zona Office to Kolkata Zonal Office on the
following grounds - 3
241290 tiansfer Order No. 67/99, Hars. Letter No, A-1413/99(PLI1) dated
- 241299 | have Joined In the Guweheti Sub-Zonal Office In the month of
- February, 2000, fill then | have completed 4 years of services In Guwahati Sub. 1
Zonal Office, ' . ke
, o
Now | would fike to draw your Kind attention that 1 will be retireq from
Service during the month of December 2006, only 2 years are left. So my humble -
prayer before your honoyr I may kindly be posted to Kolkata Zonat Office for my 5
uture settlement in my native in Bankura / Burdwan in West Bengal.
Also | would like to draw your king attention the Govt. of India Notification o
No. 20014/3/83-Iv dated 14.12.1983 that with regerd to duration of stay / posting f!
in N.E. Region is 2 years which | have already completed in the year 2002,
’ I therefore, most humbly pray before your goodseff to kindty consider my ’E
abave submissions with Sympathy on such Compassionate grounds of my fag o
end of service life and of my old age. o . Ry
, ‘ b
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To

The Director, | ,
Directorate of Enforcement(FEMA),
Gowt. of India, ' ‘
Lok Nayak Bhawan, 6" floor,
Khan Market,
NewDé!hH 10 003.
u 0 annel
_ Sir,
b . . . . .
o Please refer to my representation dated 7.5.04 on the above
subject {copy enclosed) -
2. in continuation to my above representatiori i further request to
: your goodsef to Kindly look into my- sald submission
" regarding posting to Kolkata Zonal Office since | am away
forom my family for more than last four years and facing
various problems due to old age allments and loneliness living
alone in North-East Region where tenure posting in this region
ts Two years only.
3. | therefore, request your goodself to kindly ook inta the
matter and transfer me to Kolketa which Is my Home Town
posting &t the end of my service Ife as now | am running 58
years of age. My dste of superannuation Is 31.12.2006.
. Thanking you,
‘ _ Yours faithfully,
el ao oo . ﬂ‘w/ '
Date: 21.7.2004. (S.K. Guin),
: E.O. Guwahati.

Sub-Zonal Office, S

e




